In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

(Technical).

For Admission (After Notice)

DAILY CAUSE LIST DATED 21.10.2019 (MONDAY)

COURT 111
10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Elaine Info Solutions Pvt Ltd. Swapnil Gupta Saurabh Jain
No. 210 of 2019 V/s.
J & A Avenues India Pvt Ltd & Ors.
with
2. Comp. App (AT) V. Lakshmi Chenchu Venkata Satya M.L. Sharma Saurabh Jain
No. 246 of 2019 Siva Prasad.
Vs.
J & A Avenues India Pvt Ltd & Ors.
With
3. Comp. App. (AT) J & A Avenues India Pvt Ltd & Anr. Saurabh Jain Shivambika Sinha-
No. 258 of 2019 Vs. R2
V. Lakshmi Chenchu Ventaka Siva
Prasad Satya & Ors.
4. Comp. App. (AT) Pramerica ASPF-I11, Cyprus Holding Yogesh K. Jagia Bharat.K
No. 247 of 2019 Ltd.
Vs.
Metrocorp Infrastructure Ltd & Ors.
With
5. Comp. App. (AT) Pramerica ASPF-I11, Cyprus Holding Yogesh K. Jagia Bharat.K
No. 248 of 2019 Ltd.
Vs.
Metrocorp Infrastructure Ltd & Ors.
For Hearing
6. Comp. App. (AT) Nitin Murlidhar Agarwal. Atul Sharma Sumesh Dhawan,
(Ins) No. 863 of Vs. Prateek
2019 Vijay Kumar V. Lyer & Ors. Khushwaha
(RP)
With
7. Comp. App. (AT) Murlidhar Suganchand Agrawal. Atul Sumesh Dhawan,
(Ins) No. 867 of Vs. Prateek
2019 Vijay Kumar V.lyer. & Ors. Khushwaha
(RP)
With
8. Comp. App. (AT) Santosh Wasantrao Walokar. Karan Kohli Neha Naik (R1)
(Ins) No. 871-872 Vs. Ajay Bhargava
of 2019 Murli Industries Ltd & Anr. (R2)
With




9. Comp. App. (AT)
(Ins) No. 880-881
of 2019

Lalchand Maloo.

Vs.

Vijay Kumar. lyer.

RP of Murli Industries Ltd & Anr.

Kunal Godhwani

Neha Naik (R1)
Ajay Bhargava
(R2)

With
10. Comp. App (AT) Prakriti Nigam Sangeeta Mishra Ajay Bhargava (R2)
(Ins) No. 892-893 of | Vs.
2019 Vijay Kumar V lyer, IRP
With
11. Comp. App. (AT) | Sneha Traders. Amit Agarwal Neha Naik (R1)
(Ins) No. 924 of Vs.
2019 Vijay Kumar V. lyer,
RP for Murli Industries Ltd.
With
12. Comp. App. (AT) | Shamrao Baliram. Amit Agarwal Neha Naik (R1)
(Ins) No. 925 of | Vs.
2019 Vijay Kumar V. lyer,
RP for Murli Industries Ltd.
13. Comp. App. (AT) Regal Machine Tools Pvt Ltd & Ors. Mani Bhushan Sinha | Naman Joshi
No. 128 of 2019 Vs. (R1,R4)

Kaushy Lal & Ors.

For Hearing (Part Heard)

14. | Comp. App. (AT)
No. 379 of 2018

Satori Global Ltd. & Anr.
Vs.
Shailja Krishna & Ors.

Swapnil Gupta

Ankur Mittal-R1
Ujjwal Banerjee-R4

With
15. Comp. App. (AT) | Manjula Jhunjhunwala Ujjal Banarjee Ankur Mittal
No. 395 of 2018 | Vs. Akash Khuran

Shailja Krishna & Ors

For Hearing (Part Heard)

11:30 AM

16. Comp. App. (AT)
(Ins) No. 28 of
2019

Gouri Prasad Goenka
Vs.
Punjab National Bank & Anr.

Pramod B.
Agarwala

Rajesh Kumar
Gautam-R1
Vikram Hegde-R2




For Hearing (Part Heard)

12:00 Noon

17. Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 \/s.
Trimbak Estates Pvt. Ltd. & Ors.
02:00 PM
For Admission (After Notice)
18. Comp. App. (AT) M.N. Pratap Reddy & Anr. D.Abhinav Rao Mahesh Agarwal
No. 129 of 2019 Vs.
Lakshmi Narasimha Mining Co. (P) Ltd
& Ors.
With
19. Comp. App (AT) M. Nandana Reddy. S. Vivekananda Mahesh Agarwal
No. 148 of 2019 Vs.
Sri. Lakshmi Narasimha Mining Co. Pvt.
Ltd. & Ors.
Copy to: -
1. Notice Board By Order
2. Reception
3. Record File -sd/-
4.

Website: www.nclat.nic.in

Registrar



http://www.nclat.nic.in/

